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SINGH . Will the Minister of INDUST­
RIAL DEVELOPMENT be pleased to state :

(a) whether & Company by the name 
of Praja Seh Udyog, Rharatpur Ltd has 
been set up tn the public sector to manu­
facture Apolo scooter ,

(b) if so, the names of directors, 
capita! invested, manufaciuu g programme 
of the unit,

<c) whether the company 8 soliciting 
Rs 250 per head from the public through 
advertisements with a \iew to enrolling 
40,000 n ember* as siurtholdtrs and is hold­
ing out a promise to give a »coMer from 
the 1973 product on at a price of Rs ^250 to 
each of the shareholders , and

(d) if so, whether th is »n violation of 
the regulations re sil s of scooter and 
whether pumission for the same has been 
obtained ftom Government ?

THE DEPUTY MINISTER IN THP 
MINISTRY OF INDUSTRIAL DEVLIOP- 
MCNT SHRI SIDDHLS 1WAR PRASAD)
(a) to (d). No Comp mv for manufacture 
of Apoiio Scooters has 'wen set up in the 
Public sector However it has come to the 
notice of Government that a tompanv under 
the name and style of M/s Praj<i Sih' ari 
Udvog Bhara pur Ltd his been formed by 
certain private persons and tl ey are enrolling 
members/bhare shatters bv getting Rs 2M)/- 
per head as share money and Rs 5/- ptr 
head as Membership fee It has a so come 
to the notice of Government that the Com­
pany has been registe td at. a Cooperative 
Socety under the Rajasthan Cf operative 
Society Act of 1965 The Government of 
India have not accorded and app ova) to th s 
Society for the manufacture and distribution 
of scooters The names of the members of 
the Board of Directi rs as given tn 
Registered Bye-laws of the S< ciety arc as 
under

1. Shri Hamh C  Kumar — Chai man & 
Managing Dnector

2 Shri S Bhatia -  Vice Chan man

3 Shri Loke Nath -  Treasurer

4 Shri S« Anand *- Secretary

5 Shri Ratan Singh Jam — Director 

6. Shri Jagdbh — Director

No pr*ce has been indicated m the 
Society's prospectus, but in the Press adver* 
lisement it has been md cat d that he price 
of the scooter on road including taxes would 
be Rs 3 2*0/.

Violatun un er the scootors (Disttibu- 
tion and sale) Control Order, I960 wi'l arise 
onl> when the p irty start* product on of the 
scooters in arge numbers and distributes or 
sells them either to its own member/shai e- 
holders or to the public. In the mean 
time, Go\ernmcit aie getting the mitter in­
vestigated so that appropriate action under 
Law mav be taken

Scheme to provide employment to 
unemployed graduates in Bihar 

and W tst Bengal

61% KUMARI KAMLA KUMARI 
Wifi the Minister of PLANNING be pleased 
te state

(a) whether Governments of Bihar and 
VN cst Bengal have forwarded any Scheme to 
the Central Government for providing em­
ployment to the unemployed graduates In 
these State , and

(b) if so, the mam features of the 
proposal and the reaction of the Centra) 
Government thereto ’

THE MINISTER OF STATE IN THE 
MIN STRY OF PLANNING (SHRI 
MOHAN DHARIA) ‘ (a» No, Sir

(b) Does not arise

Faulty Transmission Lines in Sidfaf 
and Sarguja

6397, SHRI RANABAHADUR SINGH 
Will the Minister of COMMUNICATIONS 
be pleased t<? state

(a) whether District Headquarters of 
Stdhi and Sarguja in Madhya Pradesh usu­
ally are deprived of the vital facilities of 
Telegraph and Telephones during the roon* 
soora; and




